
CENTAL ADMINISIRATIVE TRIBUNAL
o/ c/ 

. MUMBAI BENCH 	 .. 

Jçxo 33/2001. 
IN 

56/2001 

Shri H.C. Goyal. 	 . 	.;. :APPL1CANT 

V/S.' 

Deptt. of Telecormnunication .& 2 Ors. 	. 	.. respondents 

:. coaj HON'BLE Shri Justice A. Agarwal Chairman, 
Hon'ble Srnt. Shanta Shastri, Member (A). 

DATED: 18/6/2001 

On ....application made by shri Ramamurth 
learned counsel appearing for the applicant leave is 
granted to withdrawC? 33/2001 as als. MPs 445 & 446/01. 

T ,  01. and M.P. 445/01 & 446/01 are disposed f 
f ad1 ly* t'b order as to costs. 
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CAT/MUM/JUDL/OA 56/2001/ 	 DATED:  

Oopyto: 
 

Shri R. Ramamurthy, counsel for the Applicantei 

Shri V.S. Masurkar, counsel for the apendents. 
cUln 

govt. 
	 Section Officer. 
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